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Will the Minister of CHEMICALS AND FERTILIZERS be pleased to state:

(@)
(b)

(c)
(d)

the measurable outcomes of “One Nation One Fertilizer” (ONOF) scheme;

the outcomes of the sale of subsidised fertilizers under the single brand name
“‘Bharat’;

the improvement in transparency, quality assurance and supply-chain uniformity;
and

the distribution coverage under the ONOF scheme, State-wise and indicators
reflecting reduction in fertilizer-related grievances?

ANSWER

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS

(SMT. ANUPRIYA PATEL)

(a) to (d) Vide notification dated 24t August, 2022, Government of India has decided to
implement One Nation One Fertilizers (ONOF) by introducing Single Bharat Brand for
Fertilizers and Logo under Fertilizer subsidy scheme namely “Pradhanmantri Bhartiya
Janurvarak Pariyojna” (PMBJP). All fertilizers companies viz Public sector, Cooperative



and Private sector are required to sell subsidized fertilizers under brand name “BHARAT”
across the country. The objective of the scheme is to increase the availability basket of
fertilizers; take care of dilemma among farmers in choosing from plethora of brands
manufactured by various companies available in the markets, reduce the crisscross
movement and further ensure timely supply of fertilizers across the country. By
consolidating branding under a single “BHARAT” brand, the scheme fosters transparency,
combats malpractices, and ensures equitable access to essential nutrients for crops. The
State-wise distribution of fertilizes under the ONOF scheme is placed at Annexure.
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Annexure

Annexure referred to in reply to part (a) to (d) of Rajya Sabha Unstarred Question No 340 for answering on 03.02.2026

YEAR & PRODUCT WISE SALES OF FERTILIZERS DURING 2022-23 TO 2025-26

fig. in LMT
2025-26 (28.01.26) 2024-25 2023-24 2022-23
S.No State UREA DAP | MOP | NPKS UREA DAP | MOP | NPKS UREA DAP MOP NPKS UREA DAP MOP NPKS
1 Andaman and Nicobar

Islands 0.00 | 0.00 | 0.00 | 0.00 | 0.00 | 0.00| 0.00| 0.00 [ 0.00 | 0.00 | 0.00 0.00 0.00 0.00 0.00 0.00

2 | Andhra Pradesh 14.29 | 5.02 | 1.45 | 13.23 | 15.70 | 4.34 | 1.71 | 15.78 | 14.99 | 4.20 | 1.31 14.02 | 14.99 4.20 1.31 14.02
3 | Arunachal Pradesh 0.01 | 0.00 | 0.00 | 0.00 | 001 | 0.00]|000| 000 | 001 | 000 | 0.00 0.00 0.01 0.00 0.00 0.00
4 | Assam 364 | 060 |038| 033 | 410 |0.62|057| 048 | 3.73 | 0.72 | 0.4 0.23 3.73 0.72 0.44 0.23
5 | Bihar 21.04 | 5.81 | 1.56 | 537 | 2560 | 5.83 | 1.84 | 6.04 | 23.24 | 6.51 | 1.39 439 | 23.24 6.51 1.39 4.39
6 | Chandigarh 0.00 | 0.00 [ 0.00 | 0.00 | 0.00 | 0.00| 0.00 | 0.00 [ 0.00 | 0.00 | 0.00 0.00 0.00 0.00 0.00 0.00
7 | Chhattisgarh 859 |2.81|0.76 | 2.40 | 10.07 | 3.83 | 0.76 | 2.34 | 899 | 434 | 0.60 1.30 8.99 4.34 0.60 1.30
8 | Dadraand Nagar Haveli 0.00 | 0.00 | 0.00 | 0.00 | 0.00 | 0.00 | 0.00| 0.00 | 0.00 | 0.00 | 0.00 0.00 0.00 0.00 0.00 0.00
9 | Daman and Diu 0.00 | 0.00 | 0.00 | 0.00 | 0.00 | 0.00| 0.00| 0.00 [ 0.00 | 0.00 | 0.00 0.00 0.00 0.00 0.00 0.00
10 | Delhi 0.18 | 0.05 | 0.00 | 0.00 | 0.40 | 0.04 | 0.00 | 0.00 | 0.32 | 0.04 | 0.00 0.00 0.32 0.04 0.00 0.00
11 | Goa 0.01 | 0.00 | 0.00 | 0.02 | 0.02 | 0.00| 000 | 0.03 | 0.02 | 001 | 0.00 0.02 0.02 0.01 0.00 0.02
12 | Gujarat 20.78 | 4.76 | 0.83 | 7.32 | 24.23 | 542 | 092 | 835 | 2430 | 6.29 | 0.80 6.97 | 24.30 6.29 0.80 6.97
13 | Haryana 21.47 | 5.14 | 0.40 | 0.80 | 22.65 | 5.34 | 0.47 | 1.03 | 21.77 | 583 | 0.36 0.44 | 21.77 5.83 0.36 0.44
14 | Himachal Pradesh 0.66 | 0.05|0.02| 023 | 0.65 | 0.03|003| 032 | 068 | 001 | 0.03 0.32 0.68 0.01 0.03 0.32
15 | Jammu and kashmir 123 [ 034|013 | 002 | 1.36 | 043 |0.14 | 001 | 1.45 | 0.44 | 0.16 0.00 1.45 0.44 0.16 0.00




16 | Jharkhand 273 |0.83|0.04| 070 | 3.73 | 0.84|0.03| 085 | 3.04 | 094 | 0.03 0.33 3.04 0.94 0.03 0.33
17 | Karnataka 15.56 | 5.09 | 2.12 | 18.70 | 19.17 | 5.86 | 2.21 | 20.90 | 15.65 | 6.42 | 1.54 15.84 | 15.65 6.42 1.54 15.84
18 | Kerala 0.98 | 019 |0.76 | 1.15 | 1.15 | 0.20|0.83 | 1.26 | 0.96 | 0.16 | 0.70 1.26 0.96 0.16 0.70 1.26
19 | Lakshadweep 0.00 | 0.00 | 0.00 | 0.00 | 0.00 | 0.00|0.00| 0.00 | 0.00 | 0.00 [ 0.00 0.00 0.00 0.00 0.00 0.00
20 | Madhya Pradesh 40.14 13'9 1.01 | 10.90 | 38.09 126 108 | 977 | 3437 | 1550 | 067 | 541 | 3437 | 1550 0.67 5.41
21 | Maharashtra 23.58 | 4.99 | 2.22 | 26.47 | 26.41 | 6.47 | 2.22 | 28.79 | 23.48 | 7.36 | 1.42 23.04 | 23.48 7.36 1.42 23.04
22 | Manipur 0.16 | 0.03|0.01| 0.01 | 014 |0.02 |0.02| 0.01 | 0.25 | 0.01 | 0.02 0.00 0.25 0.01 0.02 0.00
23 | Meghalaya 0.03 | 0.00 | 0.00 | 0.00 | 0.04 | 0.00|0.00| 0.00 | 0.04 | 0.00 | 0.00 0.00 0.04 0.00 0.00 0.00
24 | Mizoram 0.10 | 0.00 [ 0.00 | 0.00 | 0.20 | 0.00 | 0.00 | 0.00 | 0.13 | 0.00 | 0.00 0.00 0.13 0.00 0.00 0.00
25 | Nagaland 0.01 | 0.00 | 0.00 | 0.00 | 0.01 |0.00|0.00| 0.00 | 0.01 | 0.00 [ 0.00 0.00 0.01 0.00 0.00 0.00
26 | Odisha 6.11 | 2.31|062| 3.07 | 6.67 | 256|077 | 3.28 | 584 | 2.74 | 0.66 2.42 5.84 2.74 0.66 2.42
27 | Puducherry 0.11 | 0.01 [ 0.01 | 0.07 | 0.15 | 0.02 | 0.01 | 0.08 | 0.13 | 0.01 | 0.01 0.07 0.13 0.01 0.01 0.07
28 | Punjab 28.44 | 6.02 | 055 | 1.23 | 32.56 | 6.61 | 0.71 | 1.41 | 30.68 | 7.24 | 0.50 0.73 30.68 7.24 0.50 0.73
29 | Rajasthan 26.65 | 7.56 | 0.16 | 2.50 | 26.40 | 6.90 | 0.20 | 2.55 | 25.39 | 9.37 | 0.15 1.08 25.39 9.37 0.15 1.08
30 | Sikkim 0.00 | 0.00 | 0.00 | 0.00 | 0.00 | 0.00 | 0.00 | 0.00 | 0.00 | 0.00 | 0.00 0.00 0.00 0.00 0.00 0.00
31 | Tamil Nadu 9.67 | 2.50 | 1.72 | 7.48 | 10.92 | 2.56 | 1.94 | 8.49 | 10.11 | 2.71 1.63 7.94 10.11 2.71 1.63 7.94
32 | Telangana 16.51 | 4.07 | 0.71 | 13.21 | 20.08 | 3.64 | 1.14 | 14.97 | 19.03 | 3.68 | 0.92 13.62 | 19.03 3.68 0.92 13.62
33 | Tripura 0.13 | 0.02 [ 0.02 | 0.02 | 0.17 | 0.02 | 0.04 | 0.03 | 0.14 | 0.03 | 0.02 0.02 0.14 0.03 0.02 0.02
34 | Uttarakhand 1.96 | 0.42|004| 016 | 231 | 040|004 | 021 | 231 | 0.38 | 0.04 0.20 2.31 0.38 0.04 0.20
35 | Uttar Pradesh 184 195
7269 | 4 |1.75| 947 | 7918 | 1 |1.76 |10.50| 74.53 | 21.61 | 1.21 7.93 7453 | 2161 1.21 7.93
36 | West Bengal 11.41 | 2.80 | 1.81 | 9.07 | 15.77 | 3.12 | 2.57 | 12.24 | 12.20 | 3.20 | 1.83 9.20 12.20 3.20 1.83 9.20
All India 348.90 [90.76 (19.08 ([133.92 [387.92 [96.29 [22.02 [(149.72 (357.81 |109.73 16.45 116.80 357.81 109.73 16.45 116.80







